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Shri T. T. Krishnamacharl: My~
reference to the core of the Plan is
only incidental; it is not fundamental
so far as this question is concerned.
The fundamental aspect of our diffi-
culties might be dealt with at the
appropriate time.
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WRITTTEN ANSWERS TO
QUESTIONS

Public Undertakings Accounts

*§31. Shri Shree Narayan Das: Will
the Minister of Finance be pleased to
refer to the reply given to Unstarred
Question No. 1603-A on the 11th
September, 1956, and state:

(a) whether Government have since
examined the question of adequate
and proper accounting and financial
reporting by all public undertakings
and has evolved suitable standard
forms of accounting for different cate-
gories of public enterprises;

(b) if so, the important features of
such standard forms; and

(c) the extent to which they have
been made apphcable so far?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) to (c¢). Govern-
ment consider that a broad pattern of
accounts 1s available already in the
case of all public undertakings and
that, subject to such improvement as
may be found desirable from time to
time 1n the light of experience, no
further standardization is necessary.
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Welfare of Tribal People

*847. Shri Ganpati Ram: Will the
Mmister of Home Affairs be pleased
to state:

(a) the steps taken in the Second
Five Year Plan period so far to im-
prove the lot of Tribals and Scheduled
Castes 1n the country; and

(b) whether Government are con-
sidering ways and means so as not to
allow the lapse of money allotted in
the budget for tribal welfare 1n
1957-587

The Deputy Minister of Home
Affairs (Shrimati Alva): (a) The Gov-
ernment of India gave grants-in-aid
to the State Governments to the tune
of Rs 718 crores during 1856-57 and
have so far sanctioned Rs 7-91 crores
during the current financial year for
the welfare of scheduled castes and
scheduled tribes

(b) Yes, Sir

Conference of Commonwealth Air
Chiefs of Staft

*849. Shrimati 1Ila Palchoudharl:
Will the Minister of Defence be pleas-
ed to state:

(a) whether 1t 1s a fact that a Con-
ference of Commonwealth Air Chiefs
of Staff 1s to be held in London;

(b) 1f so, when;
(c) the objects of the Conference;

(d) whether India has received any
invitation to participate in it; and

(e) if so, the composition of the
Indian contingent which will take
part in the Conference?





